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{a) whether the amount of over-
payment made to M/s RB. Bhola
Nath and Sons hus since been e ver-
ed and those in the Indian Ol Corpo-
silop respensible  for this dealt with;
and

(b) if so, the details thereof?

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir): (a)
qnd (b). On investigation an overpay-
ment of Rs. 550, on account of supply
3f sub- tandard materials, to a firm
called Messrs R, B. Bhola Nath & Co.
way, detected and arrangements were
made by the Indian Oil Corporation
to recover the amoun: from the firm.
The matter was examined in consul-
tation with the Central Vigilance
Commis:ion and no action against any
official of the Corporation was consi-
dered necessary.

Robbery In Shahdara

2659. Shri Lakhmu Bhawanl: Will
the Mini ter of Home Affairs be pleas-
ed to state:

(a} whether it is a faet that some
robbers, posed as police personnel,
committed a daylight robbery near
Shahdara, Delhi on the 1s: September,
1965, and

(b) if so, the steps taken by Gov-
ernment in this regard?

Th= Deputy Minister in the Ministry
of Home Affairs (Shri L. N. Mishra):
{a) A dacoity (nol a robbery) was
committed in a village near Shahdara,
Delhi, on 1-8 1965 The persons com-
mitting  the erime were not in police
unifarm but  were dresseq in Khaki
Shirts and Shorts.

(b} Ong suspect has been arrested.
Armed police picket: have heen post-
ed for intensive patro'ling. to appre-
hend other culprits and also to pre-
vent the recurrence of such crime in
that area,

LAS. Speclal Recruitment Fxamina-
tion (1956-57)

I Shri Vishwa Nath Pandey:

7_Shrl Kindar Lal:

Till the Minister of Home Affairs
be pleas.d to state:
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(a) whether i1 is 2 fact that some
candidates belonming to  the senior
s ale of the ILP.S who secureg  high
positions in the 1.AS. special jecruit=
ment examination conduct:d Dby the
U.PS.C. in 1956-57 were not coffcred
appointment in the I.A.S.; and

(b) if so, the reasons therefor?

The Minister of State in the Minis-
try of Home Affairs (Shri Hathi): (a)
No, Sir.

(b) Does not arise.
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